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(1896) 05 CAL CK 0016

In the Calcutta High Court

Mahabir Pershad and Another APPELLANT

Vs

Adhikari Koer and Another RESPONDENT

Date of Decision : 07-05-1896

Acts Referred:

Citation : (1896) ILR (Cal) 942

Hon'ble Judges : R. Couch, J;Morris, J;Macnaghten, J;James, J;Hobhouse, J

Bench : Full Bench

Judgement

Macnaghten, J.—Their Lordships are of opinion that there is no foundation for
this appeal. They entirely agree with the judgment of the Court below. They
think that the possession has been adverse since the year 1843, the date of Dipa
Koer''s death; and they will, therefore, humbly advise Her Majesty that the
appeal must be dismissed with costs.
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